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[Shri F. H. :Mohsin] 
English versions) under sub-section 
(2) of section 3 of the All India Ser-
vices Act, 1951: -

(i) The Indian Administrative 
Service (Rec1·uitment) Am-
endment Rules, 1974, publish-
ed in ~otincation No. G.S.R. 
301 CE) in Gazette of India 
dated the 8th July,. 1974. 

(ii) The Indjan Forest Service 
(Recruitment) Amendment 
Rules, 1974, published in 
Xotification No. G.S.R, 
302 CE) in Gazette of I ndia 
dated the 8th J uly, 1974. 

(iji) The Indian Police Service 
<Recruitment) Amendment 
Rules, 1974, published in No-
tification No. G.S.R. 303 ( E) 

in Gazette of India, dated 
t he 3th July, 1974. 

(iv) The Indian Police Service 
CCndre) Arrcndmcnt Rules, 
l 974. published in Notifica-
tion Xo. G.S.R 304(E) in 
Gazette of India dated the 
8th July, 1974. 

(v) T:1e Indian Forest Service 
(Cadre) Amendment Rules 
1074, published in Notificatio~ 
No. G.S.R. 305 (E) in Gazette 
of India dated the 8th July, 
1974. 

(vi) The All India Ser vices 
(Death-cum-Retirement Be-
nefits) Amendment Rules, 
l!l';' 4, published in Notifica-
tion No. G.S.R. 755 in Gazette 
of India dated the 20th July, 
1974. 

[ Placed in Library. See No. LT-
8090/74). 

STAT£MEXT re FLOOD SITUATION IN THE 
COUNTRY AND RAD?ATION PROTECTION 

(A:.u: .. "lDMENT) RULES, 1974 

THE :MINISTER OF IRRIGATION 
AND POWER (SHRI K. C. PANT) : 

I beg to lay on the Table-

(1) A statement (Hindi and Eng-
lish versions) on the fiood 

situation in the country. 
[Placed iii L ibrary. See No. 
LT-8091174.) 

(2) A copy of the Radiation 
Protection (Amendment) 
Rules, 1974. (Hindi and Eng-
lish versions) published in 
::-l'otification !\o. G.S.R. 762 in 
Gazette of India dated the 
20th July, 197.J, undt?r sub-
section ( 4 ) of section 30 of 
the Atomic Enc1gy Act, 1962. 
[Placed in Libr<;ry. See N o. 

LT-8092174.) 

A!IO:..UAL Rt:PORT OF A LL INDIA INSTI-
TUTE OF :\IE.D1cAL Scn:NcEs, NEw 

Dt;Llll FOR 1972-73 

THE DEPUTY ::\.Il~ISTER IN T HE 
:\II~ISTRY OF H~AL TH A~D FA-
MIL Y PLANNING (SHRI A. K. 
KISKU): 1 beg to lay on the '!':1ble 
a copy of the Annual Report (Hindi 
and English ver•ions) of the All 
India Institute of :'.\1ed:cal Sciences, 
~ew Delhi. for the year 1972-73, 
under section 19 of the AU India 
Institute of Medical Sciences Act , 
1956. [P taced i11 Library. See No. 
LT-8093174.) 

ANNUAL REPORTS OF B H .\RAT ELECTRO-
NICS LTD., BANC,\LORE AN D BHARAT 

DYNA:v!ICS LTD . • HYDFRABAD FOR 
1972-73 

T HE DEPUTY MINIST ER IN THE 
MINISTRY OF DEFENCE (SHRI 
J . B. PAT~AIK ) : I beg to Jay on 
the Table a copy each of the fo11ow-
ing papers (Hindi and English ver-
sions) under sub-section (1) of sec-
tion 619A of the Companies Act , 
1956:-

(i) Annual Report of the Bharat 
Electronics Limited, Banga-
lore, for the ~·car 1972-73 
along wi>h the Audited Ac-
counts and the comments of 
the Comptroller. and Auditor 
General thereon. 

(ii ) Annual Report of the Bharat 
Dynamics Limited, Hydera-


